
Printlnl' of "Salntk 8amaehar' 

1990. SHRI DHARAM DAS SHAS-
TRI: Will lhe Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whethpr the Defence Journal 
'Sainik Samachar' being published 
\veekly in ten regional langugaes, is 
not being printed in the Government 
{)f India Presses; 

(b) if so, oarticular reasons why it 
h awarded to the private press; 

(c) wha.t are the requirements for 
such a contract from the private press 
for printing this journal 'Sainik 
Samachar'; Dna. 

(d) if so ,vhethrer the present press , 
which is printing it, is fully equipped 
and capable of fulfilling all the re_ 
'Guirements a~d facilities required lor 
the job .as per terms and conditions 
laid down by the Department? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS .AND 
ROUSING (SHRI BHISHMA NARAIN 
SINGH): (a) Yes, Sir. 

(b) This is a weekly journal. In 
view of the tight time schedule a.nd 
the non-availability of the printing 
facilities in the Government of India 
PrEsses in all the ten required langu-
ages the work has to be farmed out 
to private prpsses. 

(c) The contract requires that the 
-private printers must be a registered 
'A' Class printer on the panel main-
1ained by the Directorate of Printinl 
arid should have file facilities for 
printing by. letter press/o1f8et proees-
aea in all the ten required 1:an&Ua,s 
and for block malting. 

(d) The present prese, although not 
IWly equip~d for fulfilling all the 
requiranenta of the job, has been 
awarded the jOb in public interest .. 
1he firm quoted the lowest rates and 
81so has assured to eqUip itself tully 
to meet the requirements. Main con-
~deration in giving this contract was 
a difference of RI. 44,556.00 for each 
-Ue between him and the next low-

es.t tenderer. The contract-- slid In-
cludes the clause of penalty for not 
complying with the terms and condi-
tions. 

News item captioned 'car rally misused 
radio facilitiesJ 

1991. SHRI S. M. KRISHNA: Will 
the Minister of COMMUNICATIONS 
be pleased t') state: 

(a) whether his attention has been 
drawn to the news-item 'car rallY 
misused radio facilities' appearing in 
the 'Indian Express', New Delhi dated 
the 5th November,. 1980; and 

(b) if so, his reaction thereto? 

THE MINISTER OF S'rATE IX 
THE MINISTRY OF COMMUNlCA- . 
TIONS (SHRl KARTIK ORAON): (a) 
Yes. 

(b) There was no viola .. ~n of 
national and international Rules in 
permitting Radio Amateurs to lPfovide 
communication facilities for t~ Hima-
layan Car .Rally. No misuse 'of the 
permission has come to the notiC)e of 
the Government; on the oth~r hand, 
the assistance rendered !by Radio 
Amateurs NetwOrk proved very use-
ful for the successful conduct of the 
Rally. 
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